LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS

Wednesday, 17 January 2018 / 27 Paush, 1939 (Saka)
2:00 P.M.

1. Presentation of Report:
Shri Saurabh Bharadwaj
Shri Akhilesh Pati Tripathi
to present the Interim Report of the Committee on Petition.

2. Special Mention (Rule-280) : The following Members to raise matters under Rule-280 with the
permission of the Chair :

1. Shri Ajay Dutt 6. Shri Mohinder Goel

2. Shri Girish Soni 7. Shri Anil Kumar Bajpai
3. Ms. Alka Lamba 8. Shri Shiv Charan Goel
4. Shri Jagdeep Singh 9. Shri Adarsh Shashtri

5. Shri Manoj Kumar 10. Shri Vishesh Ravi

3. Adoption of Reports:

1. Ms. Rakhi Birla
Shri Saurabh Bharadwaj
To move that “This House agrees with the Special Report of the Questions and Reference

Committee presented on 16 January, 2018.”

2. Shri Saurabh Bharadwaj
Shri Akhilesh Pati Tripathi
To move that “This House agrees with the Interim Report of the Committee on Petitions presented

on 17 January, 2018.”

4. Short Duration Discussion (Rule-55) :
Shri Shiv Charan Goel
Ms. Alka Lamba
Shri Som Dutt
To initiate discussion on “‘Allowing Foreign Direct Investment and its implications”.
Delhi Prasanna Kumar Suryadevara

17 January, 2018 Secretary
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